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concerted efforts for accelerating socio-economic development of Scheduled 

Tribes maintaining their distinct culture, envisages socio-economic 

empowerment and documentation of rich traditional practices and wisdom 

enshrined in the tribal culture. It also addresses the problems of poverty, health 

and nutrition, sanitation and environmental hygiene in tribal communities by 

appropriate measures and provides a strong and effective relief and rehabilitation 

system to ameliorate the miseries of tribals due to displacements. Aslo the two draft 

policy considers formal education as the key to all-round human development. It 

attempts to address the problem of education among the ST populations and 

suggests a number of remedial measures to ensure better education among the 

tribals. 

Rehabilitation of landless tribals of Vishakhapatnam 

1120. SHRIMATI N. P. DURGA: Will the Minister of TRIBAL AFFAIRS 

be pleased to state: 

(a) whether adequate measures have been taken to help landless poor tribals 

displaced be bauxite mining of areas of Vishakhapatnam; 

(b) if so, the details thereof; and 

(c) the action taken to ensure that adivasis are not deprived of their rights 

in their domain? 

THE MINISTER OF TRIBAL AFFAIRS (SHRI P. R. KYNDIAH): (a) to (c) 

As per the information received from the State Government of Andhra 

Pradesh there are no leases for bauxite in Vishakhapatnam and consequently 

there is no displacement of tribals. Besides, a National Policy on Resettlement and 

Rehabilitation for Project Affected Families has been circulated by the Ministry of 

Rural Development which ensures the minimum benefits to the displaced persons 

including the tribals. 

Financial assistance to students 

1121. SHRI JANARDHANA POOJARY: Will the Minister of TRIBAL 

AFFAIRS be pleased to state: 

(a) whether Government release financial assistance to the State 

Governments under the Centrally sponsored schemes for construction of 
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hostels, ashrams, grant of scholarships, creation of book banks, etc., for pre and post-metric 

and university students belonging to STs and for training such students for their Board and 

other competitive examinations; 

(b) if so, the details of the Central assistance released for various activities 

during the last five years, State-wise, year-wise and activity-wise; 

(c) whether any requests from the Government of Karnataka for assistance to 

implement various such projects are pending consideration of the Central Government; 

and 

(d) if so, the present status of each proposal? 

THE MINISTER OF TRIBAL AFFAIRS (SHR P. R. KYNDIAH): (a) and (b) Yes, 

Sir. The grant-in-aid released during the last five years for ST students under the schemes 

of construction of Girls/Boys Hostels, Ashram Schools, Post Martic Scholarship, Books, 

Upgradation of Merit and Coaching and Allied to various State Governments/UT 

Administrations, year-wise and scheme-wise is at Statement (See below). 

(c) and (d) The State Government of Karnataka has submitted a few proposals to 

Ministry of Tribai Affairs as per details given below alongwith their status:— 

(i) Girls/Boys Hostels:—The proposal was incomplete because it did not include the 

Utilization Certificate of the previous grant, cost of estimates as per the prevailing 

rates of CPWD/PWD and Physical Progress Report of the hostels sanctioned in 

previous years. State Government has been requested for clarification/information. 

(ii) Ashram Schools:—The proposal was incomplete because it did not include the 

Utilization Certificate of the previous grant and Physical Progress Report of 

Ashram Schools sanctioned in previous years. State Government has been 

requested for clarification/information. 

(iii)   Post Matric Scholarship (PMS): — The proposal has been processed. 

(iv)    Coaching and Allied: —The Proposal has been processed. 
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(i) Grants-in-aid released under the scheme of Girls Hostels for ST 
Students 

(Rs. in lakhs)  
 1999-

2000 
2000-2001 2001-2002 2002-2003 2003-2004 

SI.No 

States/Uts. 

Amount Amount Amount Amount Amount 

  released released released released released 

1 Andhra Pradesh 178.88 0 232.5 128.00 76.50 

2 Assam 0 0 0 0  

3 Gujarat 6.25 0 10.29 0  

4 Himachal Pradesh 79.9 0 126.6 0  

5 Daman & Diu. 0 0 0 0  

6 D & N Haveli 0 0 0 0  

7 Kerala 14.7 0 0.59 0  

8 Madhya Pradesh 0 44.8 0 440  

9 Manipur 0 0 0 0 24.92 

10 Maghalaya 0 11 0 13.75  

11 Orissa 13.15 8.5 25 0 41.46 

12 Rajasthan 0 0 0 0  

13 Tamil Nadu 100 0 0 0  

14 Tripura 0 20 10 0  

15 Uttar Pradesh 0 0 0 0  

16 West Bengal 0 0 0 0 26.16 

17 J&K 0 0 0 0  

18 Karnataka 0 0 40 0 50.00 

19 Maharashtra 0 0 67.72 0  

20 Bihar 0 0 0 0  

21 Nagaland 0 32.5 0 32.5 75.00 

22 JNU Delhi 0 117 0 0 115.31 

23 Jharkhand 0 0 197.4 0 408.93 

24 Chhattisgarh 0 0 10 0  

25 Arunachal Pradesh        0 0 0 20.00  

 TOTAL: 392.9 233.8 720 634.25 
 

818.28 
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(ii) Grants-in-aid released under the scheme of Boys Hostels for ST 
Students 

(Rs. in lakhs)  
 1999-2000 2000-2001 2001-2002 2002-2003 2003-2004 

SI.No.States/Uts. 
Amount 
released 

Amount 
released 

Amount 
released 

Amount 
released 

Amount 
released 

1 Andhra Pradesh 87.30 0 0 204.5 200.5 

2 Assam 0 0 0 0 0 

3 Gujarat 3.00 0 21.57 0 0 

4 Himachal Pradesh 87.22 0 113.5 0 0 

5 Daman & Diu. 0 0 0 0 0 

6 D& N Haveli 0 0 0 0 0 

7 Kerala 22.05 0 22.05 0 0 

8 Madhya Pradesh 0 0 0 422.00 0 

9 Manipur 26.00 0 0 0 24.92 

10 Maghalaya 0 13.75 0 13.75 0 

11 Orissa 0 12.75 30 0 0 

12 Rajasthan 319.20 0 0 0 0 

13 Tamil Nadu 50.00 0 0 0 0 

14 Tripura 103.70 0 40 0 50.00 

15 Uttar Pradesh 0 0 0 0 0 

16 West Bengal 0 0 0 5.00 21.60 

17 J & K 0 0 0 0 0 

18 Karnataka 0 75.00 135 0 100.00 

19 Maharashtra 0 0 217.9 0 0 

20 Bihar 0 0 0 0 0 

21 Nagaland 0 32.50 0 32.5 75.00 

22 JNU/IIT Delhi 0 116.70 50 0 115.31. 

23 Jharkhand 0 0 197.4 0 408.90 

24 Arunachal Pradesh 0 0 10 38.00 0 

 TOTAL : 698.5 250.7 837.4 715.75 996.2 
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(Hi) Grants-in-aid released under the scheme of Ashram schools in TSP 
areas 

(Rs. in lakhs) 
Name of the 1999-2000 2000-2001 2001-2002 2002-2003 2003-2004 

SI.No. States/UTs 
Amount 
released 

Amount 
released 

Amount 
released 

Amount 
released 

Amount 
released 

1 Andhra Pradesh 225.86 0 262.5 0 380 

2 Assam 0 0 0 0 0 
3 Gujarat 83.17 0 157.25 0 0 
4 Himachal Pradesh 0 0 0 0 0 
5 Daman & Diu. 0 0 0 0 0 
6 Kerala 116.5 0 0 0 0 
7 Madhya Pradesh 0 0 0 820 0 
8 Manipur 3 0 0 0 0 
9 Orissa 0 0 0 0 0 
10 Rajasthan 0 0 0 0 0 
11 Tamil Nadu 53.75 0 0 0 0 
12 Tripura 50 0 50 0 50 
13 Uttar Pradesh 0 0 0 0 0 
14 Karnataka 0 0 128 130 0 
15 Maharashtra  0 0 0 0 
16 Chhattisgarh 0 0 400 0 0 
17 Uttaranchal 0 0 0 0 217 
 TOTAL: 532.28 0 997.75 950 647 

(iv) Grants-in-aid released under the scheme of post metric 

scholarships for ST students 

(Rs. in lakhs)  

 1999-2000 2000-2001 2001-2002 2002-2003 2003-2004 

SI. No. States/UTs Amount 
released by 
Ministry 

Amount 
released by 
Ministry 

Amount 
released by 
Ministry 

Amount 
released by 
Ministry 

Amount 
released by 

Ministry 

1 2 3 4 5 6 7 

1 Andhra Pradesh 96302300 157774040 191509920 77488295 24356970
5 2 Arunachal Pradesh 13000000 0   651884

3 Assam 200559900 100000000  127594065  
4 Bihar 120689600 0    
5 Gujarat 0 0   1852700
6 Himachal Pradesh 1800000 1827000 2027000   
7 Jammu & 1200000 0 3903000 650000  
8 Karnataka 24300000 30198000 23974800 7538000  
9 Kerala 18500000 8352000 9200000   
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1 2 3 4 5 6 7 

10 Madhya Pradesh 0 0 32318000  8162000 

11 Maharashtra ' 0 24908000 36861000 16502000 39192000 
12 Manipur 67242000 66556000 73749000 82011000 92893000 
13 Meghalaya 60554200 66609620 73270582 80597640 33999205 
14 Mizoram 33475000 28165000 24900000 37098000 36900000 
15 Nagaland 67311000 123194000 50982000 69719000 102861000 
16 Orissa 32316000 11383000    
17 Rajasthan 21831000 0 111005000 13195000 48400000 
18 Sikkim 0 0   1269000 
19 Tamil Nadu 0 520100 331000   
20 Tripura 5319000 5107400 9079000  16109300 
21 Uttar Pradesh 400000 0 640000   
22 West Bengal 3300000 6405840 7363500  9456500 
23 A & N Islands 0 0 54760 159200 89000 
24 Daman & Diu 0 0  105261  
25 Dadra & N. 0 0    
26 Uttaranchal 0 0 16654000   
27 Chhattisgarh 0 0  3207000  
28 Jharkhand 0 0    
 TOTAL: 768100000 631000000 667822562 515864461 65794655

0 

(v) Grants-in-aid released under the scheme of Book Bank for ST's 

(Rs. in lakhs)  
 2000-2001 2001-2002 2002-2003 2003-2004 

SI.N
o. 

Name of the Amount Amount Amount Amount 

 States released released released released 

1 Andhra Pradesh 0 30.2945 47.2  

2 Assam 0 1.995 0 3 

3 Gujarat 0 4.88 10.25  

4 Karnataka 0 23.94 20 20 

5 Rajasthan 0 6 5.2 5.6 

6 Tamil Nadu 0 2.0625 2.64  

7 Tripura 0 2.828 1.49  

8 Chhattisgarh 0 0 8.208 7.3 

9 Madhya Pradesh 0 0 30.13 18.09 

10 West Bengal 0 0 2.8457  

11 J&K 0 0 7  

12 Orissa 0 0 5.02 5.62 
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 2000-2001 2001-2002 2002-2003 2003-2004 

SI.No. 

Name of the 

States 
Amount 

released 

Amount 

released 

Amount 

released 

Amount 

released 

13 

14 

Uttaranchal 

Himachal Pradesh 

0 
              0 

0 0  2.42 

1.4 

 TOTAL; 0 72 139.9837 63.43 

NOTE: The Scheme of Book Bank was being implemented by Ministry of Social 

Justice and Empowerment for both SCs & STs. The ST component was 

transferred to Ministry of Tribal Affairs in 2000-2001. Therefore, the statement 

is from the year 2000-2001 to 2003-04. 

(vi) Grants-in-aid released under the scheme of Upgradation of Merit 

(Rs. in lakhs)  
 2000-2001 2001-2002 2002-2003 2003-2004 

SI.No 

Name of the States 

Amount Amount Amount Amount 

  released released released released 

1 Andhra Pradesh 0 0 12.6 0 

2 Assam 0 8.85 0 0 

3 Himachal Pradesh 0 0.15 0 0 

4 Kerala 0 0.75 0 0 

5 Orissa 0 10.2 10.2 40.8 

6 Rajasthan 0 7.05 4.45 7.73 

7 Tripura 0 2.4 2.4 2.4 

8 West Bengal 0 4.5 6.3 0 

9 Sikkim 0 0 0.75 1.5 

10 M.P. 0 0 25.8 0 

11 J&K 0 0 2.1 0 

12 Arunachal Pradesh 0 0 6.45 0 

13 Chhattisgarh 0 0 21 21 

14 Gujarat 0 0 0 3.45 

 TOTAL: 0 33.9 92.05 76.88 
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NOTE: The Scheme of Upgradation of Merit was being implemented by Ministry of 
Social Justice and Empowerment for both SCs & STs. The ST componet was transferred 
to Ministry of Tribal Affairs in 2000-2001. Therefore, the statement is from the year 
2000-2001 to 2003-04. 

(vii) Grants-in-aid released to States/UT Administrations/Universities/ NGOs under the 

scheme of coaching and allied 

(Rs. in lakhs)  

 2000-2001 2001-2002 2002-2003 2003-2004 

SI.No. Name of States/UTs/Universties/ NGOs Amount     Amount    Amount     Amount 

released     released   released     released 

1 Andaman & Nicobar 0 2.79 0 0 

2 Karnataka 0 2.15 1.76 0 

3 MP. Bhoj University, 
Madhya Pradesh 

 9.93 0 0 

4 Delhi Education Centre. Delhi (NGO) 0 07.14 7.60 0 

5 Orissa 0 2.49 4.82 0 

6 
7 

Motilal Nehru Reg. College, Allahabad, 
(UP.) 
Gujarat 

0 0 0 0 0.63 

8.64 

0 

0 
8 Chanakaya Academy, Delhi 0 0 1.19 0 

9 Himachal Pradesh University 0 0 2.90 0 

10 H.N. Bahuguna University 0 0 2.67 0 

11 Tamil Nadu 0 0 0.20 0 

12 Assam 0 0 1.69 0 

13 Andhra Pradesh 0 0 8.04 0 

 TOTAL: 0 24.5 40.14 0 

NOTE: The Scheme of Coaching and Allied was being implemented by Ministry of Social 

Justice and Empowerment for both SCs & STs. The ST component was transferred to 

Ministry of Tribal Affairs in 2000-2001. Therefore, the statement is from the year 2000-

2001 to 2003-2004. 
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